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ECONOMY 3

® FOOD SUBSIDY RELEASE DELAYED

FCIl resorts to large
short-term loans

Heatwave poses risk for India’s credit, says Moody’s

PROLONGED HIGH TEM-
PERATURES will curb wheat
production and lead to ex-
tended power outages, exac-
erbating already high infla-
tion and hurting growth, a
credit negative for the coun-
try, global rating agency

said on Monday.

“Over the longer term, In-
dia’s highly negative credit
exposure to physical climate
risks — which contributes to
the country’s highly negative
environmental risk, issuer
profile score and credit im-

nomic growth will likely be-
come more volatile as it faces
increasing, and more ex-
treme, incidences of climate-
related shocks,” it said.
Moody’s has the lowest
investment-grade credit rat-
ing of Baa3 with a stable out-

On May 15, New Delhi
recorded a maximum temper-
ature of 49 degrees Celsius,
marking the fifth heatwave in
the city since March.Although
heatwaves are fairly common
in India, they usually occur in
May and June.

Finance ministry
gave 310,000 crore
as wage and means
advance, the rest
15,000 crore from
scheduled banks

SANDIP DAS
New Delhi, May 23

THE FOOD CORPORATION
of India (FCI) has again started
to take large amounts as
short-term loans and wage
and means advances from
banks for financing its opera-
tions. The corporation has
been relatively comfortable
with the cash position over the
last one year as the govern-
ment promptly released the
food subsidy amounts to it, af-
ter the practice of NSSF loans
for subsidy financing was
stopped in FY22 Budget for
the sake of transparency of
government finances.

The FCI is resorting to
short-term loans again be-
cause the fiscal constraint has
slowed release of subsidy to
FCI.

Sources told FE that against
demand of around 85,000
crore towards the expenses for
April- May,2022,FCI has been
provided with only around

285,000 cr

FCl demand

towards food
subsidy expenses
for April-May

325,000 cr

Amount FCI
has been
provided with
so far

22.06 trn

3145 trn

60 million tonne

wheat and rice FCI procures
and distributes annually

280,000 cr

F Govt's food or 71% of Additional
r=2] subsidy the total | =M food subsidy
expenses ood subsidy spend for 2022-23
allocation for allocation is after extension to
2022-23 provided to FCI | grains scheme

wards the end of the current fi-
nancial year.

Official sources said that
in coming months the gov-
ernment is expected to pro-
vide adequate financing for
FCI, through which more
than 70% of the govern-
ment’s food subsidy budget is
routed.

Due to a huge mismatch
between rising expenses be-
cause of open-ended procure-
ment of rice and wheat under
minimum support price (MSP)
operations from farmers and
cost of carrying excess stocks,

cost (MSP to farmers, storage,
transportation and other
costs) of rice and wheat for
2022-23 is ¥36.70 and
X25.88 per kg, respectively.

FCI procures and distrib-
utes more than 60 million
tonne (MT) of wheat and rice
annually. The corporation
manages procurement, stor-
age and transportation of rice
and wheat to states for distrib-
ution, mainly for the NFSAand
other welfare schemes.

For 2022-23, the central
government has allocated
X2.06 trillion for food subsidy
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Appendix -1V (Rule B(1))
Possession notice (For Immovable properties)

Whare as

The undersigned being the Autharised Officer of the Indian Bank under the Securifisation and
Reconstruction of Financial Assets and Enforcesment of Security Interest Aot 2002 and in exercise
of powers conferred under Seclion 13(12) read with rula 8 and 9 of the Security Inferest
(Enforcement) Fules, 2002 =swad a demand nofice dated 24 02 2002 calling upon 1he bornawar
M/s Prince Snacks and Confectioners with owr Bhowanipora 1 Branch lo repay the amount
mentioned in the nolice being Rs.7,80,380.141- (Rupess Seven Lakh Eighty nine Thousand Three
Hundred &nd Eighty and Fourteen paisa only) fas on 04022022} within 60 days from the defe
of receipt of the said notice

The borrowes having failed o repay the amount, nolica 5 kareby given ta the barrewer and the
public in general that the undersigned has faken possession of the properly described herain
bedow in exercise of powers confemed on him / her under Section 13 {4) of the said Act read with
rule & and O of the said mules on this 20th day of May' 2022,

The barrower i parlicular and the pub®e n ganeral i hareby cavlioned nol bo deal with [he
praperty and any desings with the property will be subject to the changa of the Indian Bank for
gn amound of Rs.7,89,380,14{- (Rupees Seven Lakh Eighty ning Thousand Three Hundred and
Eighly and Fourleen paisa only) and further interesi and expenses theregn

DESCRIPTION OF THE IMMOVABLE PROPERTY

EM of shog of axtent BE sq It siluatad at Geaund Floor of G+4 stonad Buikiing, building namead
Trinayaini' Premises Mo, 31118, Prince Anvwar Shah Rosd, Ward Mo, 84 of Kolkata Municipal
Corpargtion, PL.5. Jadavpur, Kollkatz - 700095, Dist - South 24 Parpanas registered at ADSR,
Alipore bounded by the following boundaries: Morth @ Prince Anwar Shah Foad,
South : One room used as godown, East @ Lane, West | Car Parking space.

Date: 24.05.2022, Place: Kolkata Sdi- Authorised Officer, Indian Bank

FORM &
PUBLIC ANNOUNCEMENT
|Umider Regulsion 6 of the Insdwency and Banirapicy Bosnd of India
i nsnlvericy Resalulion Prooess for Comporale Pargans) Regulaions, 2018
FOR THE ATTENTION OF THE CREDITORS OF RADHASHYAM INDUSTRIES PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Mame of corporaie debiar RADHASHYAM INOUSTRIES FRIVATE LIMITED
2. | Date of moorperation of carporate cebtor Teneens
d | Authonty ungier which carporaba gebtor 15 Rol-Kokala
ncorporatad | ragislered
4. | Gorporate idansty No. 7 Limiled Liabilily UraB0WBZD1 IFTCIET 18T

Ifentification bo, of corpanste debiar

AEE, RAFI AHMED KIDWRI ROAD, 15T FLODR
HOLEATA 'WEB 0016

& | Address of the registered offce and principsl
affice {if any) of corporate detitor

20052022, Order (CF Mo S0SKEB/ 201 Biracevad
by the IRP on 210E2022

B | Insalvency commencement date in raspect of
corporata debbor

HWTFC Limited is India's largest integrated energy company with installed capasity of 69,116
MW and has pressnce in the enlire value chain of the power gensration busingss.
Commansurate with cur country's growth challengss, NTPC has embarked upon an
armbitious plan 1o attam a total instafad capacity of 130 GW by 2052 NTPC alzo owng 7
allotied Coal Blocks with a future capacity of 100 MTA

NTPC IS LOOKING FOR CEO (MINING)

Qualification: Graduata in Minmg Engineenng with First Class Mne Manager s Cerbficals

Experience Raeguirement; 25 yvears of post-gualificalion expenence in the exacuiive cadre
in the ralevant area ;m a Govl /Public Seclor Undartaking or private company of repule.

Experience Profile: Should have adeguate axpenanca and damanstrated compelancy in
rring planming, Seveloping and oparation of tha mines (from graan field projects o oparation
of mines), preferably open cast mines with 20 aptitude of good networking and stakeholder
management

Job Profile: Az CECQ iMining), the incumbent will be leading the Mining vanture of the
organization and will be respansible for ewerall management of &l the mining projects of
WTPC. The incumbant will be responsile for oullining project plans, seiling project pans,
seling projects goalsideadings, evalualing perdormance and will ensure temely
implarmentation of the operational plans of the mine, monitar and regort progress and also
recommend comective measures.,

Uppor age limit: 57 Years Compensation: Negaotiable

How o Apply: Interested eligitle candidates should log on 1o our websile
careers.nipe.co.in orvisil careers section at waww.ntpe.co.in for viewing detailed eligibility
criterig, job profile, other ferms & condifions and for applying. Only online mode of
applicabon will be accepled. The online application portal will remain open from
26.05.2022 to 09.06.2022. Any futther addendwnicorrigendumiupdates will anly be
published on our website,

NTPC Limited

(A Gael, af ove Endarpaaa) Cl” LEE'“:” D:..‘l B?SGI:III]I:I?‘EIEE
Leading the Power Sector Visit us 3t www.nipe.co.in

Visit: [ fnipc? IED Mnipcis] £ inipelimited B3 fcompanyimipe I nfoci mited r-'j i ke

-

NTPC Bhawan, Core-T, SCOPE Complax 7,
Instibu@ional &rea, Lodhi Road, Mew Defh - 110003

At Mo 1322

OFFICE OF THE RECOVERY OFFICER - I
Debts Recovery Tribunal Kolkata (DRT 3)
8lh Floor, Jeevan Sugha Bulding
420, Jawahar Lal Nehru Road, Kolkata - TO00T 4

DEMAND NOTICE

Motice wnder Sectlens 25 to 28 of the
Recowary of Debts & Bankruptcy Act, 1993
and rule 2 of Second Schedule to the Income

Tax Act, 1961,
FoC | B3T [ 2018
CANARS BANK
Yersus
GOBINDA MONDAL AND ORS.
To

[CD 1) Gohinda Mandal, Sia. Merai Mondal,
Katun Digrh, P.O. - Kayabad, P.5. -Sonarpar,
South 24 Pgs, Kalkak - 700 130

[CD 2) Uddipan Muhuri, 11, Jugipara Road,
South Bum Dum, Morh 24 Pgs, Pin - 700 074,
(CD 3] Avik Ranjan Ghosh. 5o, Late Anup
Ranjan Ghosh, 12, Bechu Doctor Lane, Kolkats-
700031,

This i= {o nofify that as per the Recovary
Caricate issuesd in pursuance al ondars passsd
by the Presiding Officer, DEETS RECOVERY
TRIBLUIMAL EOLKATA(DRT 31 in TAI21201 5
an amaunt of Rs. 16,80,061.58 (Rupess Siklean
Lakhs Minety Thousands Eghl Hundrad Sisly
Dne and Paise Filty Eight only) along with
pencentelliite and future interest @@ 10.75%
Simple Interest Yeardy we.f. 08032000 il
raalizafion and cosks of Rs. 18,000.00 (Rupsess
Mingtean Thousands onfy) has became due
against you {Jointy and severaly),

2. "fou are hemeby directed fo pay the abave sum
within 15 days. of the recespis of the natice, failing
wiich the recowary shall ba mads in sccardance
with the Recovery of Debls Due 1o Banks and
Financial institutions Act, 1953 and Rules there
urider

3. You are hereby ordered o declars on an
affidavit the pasticfars of yowrs as=ats on or
belora the nead date of hearing

4. You arg hersly ordensd 10 apoear balons ha
ungersigned on 26.07.2022 at 10:30 AM. for

further praceadings,

5. In addifion to the sum aforesgid, you will also
b liabéa ba pay
{a) Swch intaresis as is payable for the penod
commandng immadately aller his nalice of tha
certificate | execution procesdngs
{b) All coats, charges and expenses incurred in
reapect of the sendce of this netice and warrants
and other procassas and all ofhér proceedings
lakoan lor recovanng 1ha amaunl dus.
Given under my hand and the seal of the
Tritsweneal, on this date | 04.04,2022.
Sdi- Suhas Kumar Mukherjes
Recowery Officer
Government of India
Kolkata Debts Recovery Tribunal - 3

. g 7. | Estimabed dale of closure of insahency 151022 A TATA Enterprise
25,000 croresofar.Tobridge between2016-17t02020-21, expensesout of which ¥1.45 resaluion process v Ruegpl, Offc - 11, Slat Eﬂ?ﬂLﬂlﬂlfﬁnhsmmr B31 007 m
the gap, it has taken short- the government had provided trillion or 71% is provided to | |* :Eg;‘;;?g;[’?;';wmﬁiﬂm ﬁ:’:}f?%;’:ﬁmp T CIN : L74210JH1962PLCO00 700
term loans ofaround¥25,000 it funds fromloans takenfrom  FCI. However, followingtheex- | | | yiessions S _ i EXTRACT OF CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 315T MARCH 2022
crore,sources said. Wheat pro-  National Small Saving Funds  tension of Pradhan Mantri | |*® ij-ftr"eﬂ- al"lﬂ E-_rr-ai'_ﬂlflfﬂd'rtﬂuﬂll"h;ﬂ;ﬂ_u:jm E;T _r-;; '215:5! La'_EiI%-'E 3{,’?“‘ Dalhousie Rs. leiths
curement takes place mostly  (NSSF) during 2016-17 to Garib Kalyan Anna Yojana, an e i s I ol o ke Querr | Yeor | Cuarter
in these two months. 2020-21 in lieu of food sub-  additional 0.8 trillion will be | [T | Aiwss and e o be used kr comespardence | Room Mo 211,2 Lal Bazar Stes Dalhouse, Nl Pariiculars 31032022 | 31032022 | 31037001
o « » o . ("1 i i . [T ol - T | F
The finance ministry has sidy. spent under food subsidy. WA T sty s i it ol | Unaudied | Audied | Unaudned
. . . e . ia:; _@E— | F
provided 10,000 crore as However, finance minister Currently, FCI relies on | [3i | Last daw for submission of dams 4G22 (14 days cakcutaled Tram the daia ; | :::ula Plrm:u::*lne‘n::ﬂ; aperations (Nel) . z:.H-";E- 40 | 127113 ?.;E 5.999 a5
wage and means advance o Nirmala Sitharaman in her  meeting its working capital [ |~ T el bl o o e e i [ ] e
. . . asgas of crediors, Il ary, unoer chause /| it - i ority Inte u - BE030 | (230447 |  (689.36)
F}?I, th(;1 re}ft is belnglfmanced l]r31u(<ilget speechdfor 31921—%12 loans thr(()iughbonds,vgayts; and I f u-secon (54 of secton 21, ascerained | Nol Appicabie 2| Glher Comprehensive Income Fee s
throug 1S ort-term loans. . ad announced ending the means advances, and short- | _ ﬁy the Tnm E;nl_unm |:r|:n_esgr:|r'ij — 5| Total Comprahensive Incoma (Comgiising ProftLoas) aftes e, Minorty Inkaraat and Other T FTe W
FCI is mandated to avail practice of extra-budgetary termloans. i a;";:-’;w“"‘? IH-:.;Iulral “ﬁmnmq:; _;HFEL;E: ol Appiicatle | Gomprenensie Income (after b incuding disconénued cparalic o da st
short-term loanswhichareof  borrowing from next fiscal by More than 800 million a class (Three nares for each class) 6. | Paid up Equity Share Capilal 110044 | 10044 | 110044
90 davs duration from sched- makin pI‘OViSiOIlS of ¥3.35 people et highlyv subsidised 14, | [a} Redesiant Famms and l.'.u}t:u_lnh hips -'.'.b:u.gu:r.wn.mmfm.-.wmng 7.1 Eamning/[Loss) per shara (of Bs. 18- each] (for confinuing and decontinuad operatian] - nol annuaised 2421 (20,54 (6 261
y g g ghly : : ] 5. 25
led banks t dd h trilli t d t of 5-keo food h head (b} Detalts of authanzed representatives Physical Address: kot Applicable [R5}
lfll e an.<s ot ah ressr.r ;:las 1\% S1Foln owards payment o - {gt I?O g(fané; P%‘Fse: TF})fr Eri e bl G [ Basic and divied EPS biefare and ater exvaardinary lems (Rs) YET 052 505
ow mismatches. ese oans. month under the - TDIS | Phiotice s heseby gwen that the National Gameany Law Tribural has anersd e commencement of a coporate | | Nate ;.
short-term loans carry an in- The central issue prices of includes around 25 milion E‘;ﬂ’g{pﬁ’,‘éﬁ'&:ﬁfﬁ%_’“ RADHASHYALM NDUSTRIES PRATE LMITEDonZ0052022 0l 1. The infarmatian of the Company on slandalons basis is as folows - B, kb
i i 1 The crediiom of RAGHASHYAM INDUSTRIES PRAATE LIMITED, ane henety cafled upan to submE their cialms ar 8 Ciial
terest rate in the range Of %3’ ?2’ X1 fO]f a kg Of rice, AntyOdaya Apna YO] ana wilh procd an or before0diDEE0EE | 14 days calouiated from U’Eduh'!I:rrE'_'Ei|!|I:Fi':‘.'I!I!Hr!IJriIHiII'r]I:IHII”I!.'!'II!'Eé':lfl:l 5] I:I;,,dEg -E:ﬂl.‘.:gﬂ ,&,-f,?ﬁ:;_{
3.85-3.9% per annum. wheat and coarse grains un-  households,which constitute | | iwenisimmsohson professonslshe addess manionad aganstentyNo 10. ] ol Particulars 41032022 | 31.03.2022 | 31032023
Wage and means advances der the National Food Secu- the poorest of the poor. The R AT T ot AR g ST e SR s o I B " Unaudi Audted | Unaudited
- . i Swihpe N prersan, i -ifa : MEans gibead I | gt
& . . P . P Y -1|"|naﬂr:::lzlaI""I':rlaucll}t::::ItlItlII-!'-:!":;;:nl;;Il::I:a!IJ-I:JlansL;;luslI Iukmum;;:;il:s.tadl'l;m o, 12, shall ndicate its choine of authonsad l - - e .I = - -
are released during the year rity Act (NFSA) have notbeen are entitled to 35 kg per || ipesenaive fom amcog e Erea neohancy pofessionals fsed againtenty No. 13 act 2 sulhons=a 1. Total Income from operafion (Nat) 494840 | 1271376 | 599095
and repayable out of the sub-  revised since 2013. On the household per month at sub- | | & e te f isim shal afiract perafies T 2| Mat Profil {Loss| bafore exceplional #ems & tax 2E1.75 | {1.545.75) | [1.492.28)
sidy allocation for the year to-  other hand, FCI’s economic  sidised prices. Date: 34th May, 2022 it Reslti Prfeasions 3| Other Comgrehensive Inooms T7.08) | (4021} 16344
Place: Kolkata Rig. NolBSIIPA-DINP-P-I0 300212213850 4. Teaal Comprehensive Incame (Comprising Profif{Loss) afar tax and Cther Comprehenzive Income R s ,
| (aRar tax) 280577 | {2.476,15) 10805
5.[ EPS (Rs) B1% | (1549 10.449)
AMULYANIDHI (INDIA) LTD,
CIN Laﬁgr_-ﬁmﬂ{m Pfi.Cl:l:!’!u.'iEiE? 2 The abowa is anastract of the detailed format of Quarterdy Financial Resuls filsd with the Stock Exchanges under Regqulation 33 of the SEEI (Lisling
Rand I.;.'IF o M" i Sihhas Road Oibligafions and Disclosure Reguiramenls) Regulafions, 2015, Tha ull formal of the Quardarsy Financial Resulis ara available an the Comparny’s wabsibe
Eﬂu?;."-iqmﬂi. 1 Flnc;r J}:.’,-:;-Ikataa;“l:luljl?'-; A Sail ity Bef_c incaind also on thiewabsiles ol Stock Excharg e a | wisa, esmdia oom and wasw.nge-inds,com
EI'I'IIE;|' EII"IUh'E-’IIthﬁ&QIE‘Qﬂ'ﬂ"IEJ:Imh 5 R 3 Figuras for the previous periods hawve baen regrouped end reclessified o condrm tothe clesification of the curent paricd, where recessany.
Phone:2230-2818/0351 esilient. Responsive For and on halfof s Bosrd
: S
NOTICE P & 50 W . amsned Aok Krishn
Notica i haraby given that pursuant bo clause 30 A O cchLTIN RES pﬂn5|b|e : May 23 Eﬁz Mﬂm,.g”;,,;,w
41 of the listing agreement, 3 mesating of the 5
Board of Directors of fie Company & scheduled -
fo be hald on Monday, 30dh May, 2022 at the
Regislered Office at 11.00 AM. intar-alia, - : I d . B k Stressed Asset Management
e g e - dap LU STIRTILLN Large (SAML) Kolkata Branch
quarter and year ended on 315t March 2022 - - 151. India Exn!lal_lua Place, 1st Floor
By order of the Board .£\ sHlerdls ALLAHABAD Indian Bank Building, Kolkata - 700 001
E‘fﬁcﬂ ﬁg”ﬁ.ﬁ%zz (Mahabir Prasad Sharma) APPENDIX- IV-A [See Proviso to Rule 8(6)]
ate - L3005, Directar
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
N Ex E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial
ECONO TRADE (INDIA) LIMITED — Assets and Enforcement of Security Interest Act, 2002 read with Proviso te Rule B{B) of the Security Interest
Registered Office: 16/1a. Abdul Hamid Tt {Enforcement) Rules, 2002.
Strest, 5th Fioor, R Wo-5E
- p;.;.}ki.;ﬂn.r ?.;E".J’Eg. " Motice is hereby given to the public in general and in particular to the Borrower(s) / Guarantons) /| Mortgagor(s) / Legal
Enmnail 1d: eli2011Egrmail com, Heir of Guaraniors) that the below describad Immovable Property(ies) martgagaed § charged to the Secured Credifor, the
Websibe: www econo.in, st Constructive Possession of which has been taken by the Authorised Cfficer of Indian Bank (Erstwhile Allahabad Bank),
Phone: +51-TRO0S 18045 Extract of Standalone Audited Financial Results for the Quarter and Year ended 31 March, 2022 _ SAM Large Branch Kolkata, (Secured Creditor), will bs soid on "As is whera is", "As is what is", and "Whatever there
CIN No.: LST109WB1982PLC035466 (T Crore unless stated otherwise) is" basis on 29,06.2022 for recovery of autstanding dues mantiocned harein balow due io the Indian Bank (Secured
MOTICE OF BOARD MEETING 8. | Particulars STANDALOME Craditor), from the Barrower(s) / Guarantons) / Mortgagor(s) / Legal Heir of Guarantor(s) mentionad herein balow |
B i o Regulati 28 raad with
Ft:rgEa:‘I:Eun uq-lr agfu e1|.hgn Sacu:gjes liql'n:l No. = ﬂui:rierﬂndﬂd = = Year B"M“ 5l a) Name of Account ! Borrawer Detailed Description of Secured Creditors | a) Reserve Price
Exchange Board of India (Listing 31° March, 31" December, 31° March, 31" March, 317 March, Mo Immoavable Property Outstanding Dwes | b) EMD Amount
Obligations and Disclazure 2022 2021 2021 2022 201 b} Mame of the Branch o) Bid Increment Amount
a
Requiremants) Regulations, 2015 {Listing Audited Unaudited Audited Audited ﬂl'dilld d) Property ID
Regulations), Motice is hersby given that a 1| Total Income from Operalions 30758.10 26245.92 328600 103473.32 B#110.02 &) Encumbrance on Property
Meeting of the Board of Directors of the ¢ | Met Profit/ (Loss) for the period {before Tax and Exceplional items) 3199.45 25594.90 4774 9] 163552.13 BE20.60 1 .
i ; T . e - | @) 1. Ws, Reacon Engineers (India) | Pari-passu morigage of all that | Rs- 210.39 Crores | a) Rs. 1,85,80,000.00
E-'IL;T-;EI}:IW r_'f; Sﬂggﬂ'-"%’z 15‘3' ifﬁ;r.';ﬁf '*i'::‘l 1| Met Profit / {Loss) for the period before Tax {after Exceplional items) 5209 96 153095 2R08 45 1603472 FETS.05 Private Limited g i il pﬁme?g?fmmwﬂme (Rupees Two | (Rupees One Crore
mnéidg} andyapprlﬂl.lﬂ aidited Frssscial 4| Wel Profi [ [Loss) !I':" the ”E’@ﬂﬁ’f ; , 2418.30 1443.10 S44..80 1201304 SEal 02 142, Lenin Sarani, 2nd and 3rd floor, | property with all appurtenances | Hundred and Ten | Eighly Five Lac Eighty
results of the Company for the fourth 5 | Total Comprehensive Income far the pericd fcomprising Profit / (Loss) for 2456 62 1213.40 LTAL RS 11950.59 4130.55 Kolkata - 700013, Also at : Room | thereto standing in the name | Crores Thirty Nine | Thousand only)
quarter andyear ended on March 31, 2022 the peried {after tax) and olher Comprahensive Income (aftar iax)] Mo, 227, 2nd floor, Kamalalaya of Mis. Reacon Engineers | Lacs only) as on
The said Motice may be accessed on the & | Paid-up Equity Share Capital (Face Yalue of T100- each) 413053 4130.53 4130.53 4130.53 413053 Centre, 1564, Lenin Sarani, Kolkata- | (India) Private Limited of the 31.07.2019 '-"-'1_""' b} Rs. '1_3153.9“:'-““
Stock Exchange websites at 7| Resarves exclding revalualon reserve 27686 61 30054 35 700 013. And Also at : Lambaline, | landed property bearing Survey | further interest, | {Rupaas Bighteen Lac
hitp: /. bseindia.com, B [ T T =35 10 595 10 P.O.-Junglighat, Post Mo. 428, Port | No. 33, 34,35, 36, 38 & 39 area | COSts, other | Fifty Eight Thousand only)
Furthes to this, the Company has decided AT : : : "y Blair - 744 4103. 1.46, 0.01, 0.02, 0.28, 0.02 & | charges and
thal the close period (1.8, closure of trading 9 | Net Worth 52017 14 43494 83 2. $ri Pinaki Roy (Director / 0.04 Hects, respectively total | 8xpenses thers on | ¢} Rs. 1,00,000.00
window) under the "Code of Intsmnal 10| Pasd up Debt CapitallCutslanding Dabl 1728410 3TETE.58 G:uaranlurn’ M:E"‘ aqor area 1.83 Gects, situated at {Rs. 1 Lacs (Rupeeas One Lac anly)
Frocedures and Conduct for Regulating, 11] Debt Equity Ralio .33 .47 Room No. 227, 2nu:?ﬁg|:|r. Kamalalaya | Village - Dundas Point under adjusted in the
:""1':_'_’;‘1‘3'”]]5 arlbﬁ: .Rﬂr‘ling f::d Trgﬁ!]igg f:!l 12| Eamings per equity share [of T10/- each) (not annualised) ) : Centra, 1564, Lenin Sarani, Kolkata- | Ferrargung Tehsll in the District %ﬂ;&ﬁ] d) IMBEERSAMBKOLIEY
umf;z ;flaﬂégan-d‘g:ﬁ; 4;r:.-:nﬁrs gft-ar oA %) i 2 0 i 25 700 013 Also at : Flat No. 6 & 64, | Of South Andaman as per L &) Not known to us
e it e sl bl ot M eat 2, Diluted {7) 535 349 8.34 2309 9.32 520, Bishnabghata Patuli, Kolkata - | Registered Sale Deed
anan ' ' 13| Debenture Redemplion Reserve 5037 108415 700 084, Rogiatarad, on. 0506 2071, .
. ] : e Recorded in Book Mao. |, Yol Mo 165, Pages 147 1o 158, Sarial No. 383 Tar tha
By order of the Board 14| Deabl Servica Coverags Ratio 1.5 0.36 ?.{;5” P':d“j' :"mrt;; A“?E‘“’“ year 2011, Registered before the Office of SR, Port Blair.
For ECOND TRADE (INDIA) LIMITED 15| Interest Senvice Coverage Ratio (Mumber of fimes 8. 56 28 uarantor / Mortgagor
“ ' ] S/ d I: :I 207, Saral Bose Road, Flal Mo, 30, BOUNDARY OF THE IMMOVABLE PROPERTY
Place : Kolkata  Siddharth Sharma Extract of Consolidated Audited Financial Results for the Quarter and Year ended 31" March, 2022 filklts - PO 2R, Alnocl ;- 0o, 1. Sy.Mo. 33 | Sy. No. 34 | Sy. No. 35| Sy.No. 36 | Sy. No. 38| sy. No. 39
Date : 23.05.2022 Company Secretary 7 Crore unless stated otherwise) Dighirpar, Canning, District - South | ol B el il [ oty [l ity B il cts ol
24 Pergance, Fin- 743329, North By : | Sy No.35 [Sy.No.31 | Sy.No. 34| Sy No.78 | Sy.No. 37
5l | Particulars CONSOLIDATED 4. Sri Avishek Roy (Being Director
ASIAN TEA & EXPORTS Mo, guiﬂﬂrm ?ﬂrﬂﬁ { Guarantor f MEI'IEEEEH' & Legal South By : 5}'. No. 40 5]'. MHo. 356 E'_l'- Mo. 33 -5'_!'- Mo 40 -5'_!'- Mo. 37 E}‘. No. 40
LIMITED 11" March, 11" December, 31" March, 31" March, 31" March, Heir of Late Prabodh Chandra Roy {Road) Road) Road)
022 203 W w2 2021 & Anima nﬂ!l'll Room Mo, 227, 2nd
i tg;mt;}h_zu'laakwk_BTH'ca?PLcmm?ﬁl - ited Audited Audited Audited floor, Kamalalaya Centre, 1584, Lenin | East By : | Sy. No. 36 [ 3y. No. 78 | 3y. No. 78| 3y. Nf' 37, | Sy.No. T8 | 5y. No. T8
agd. Offica: Sikkim Commerce House - Audilod Unoud Sarani, Kolkata - 700013, Al t: HaR
5th Floor, 4/1. Middleton Street, 1_| Total Income from Operations 30758 82 2524699 | 2328480 | 10347684 £9113.61 Flat No. 6 & 64, 520, Baishnabghata
Holkata -700071 2 | Met Profil | (Leoss) for the period (halare Tax and Exceplional flems | 326846 2369.73 4527 41 16645.28 T147.22 Patull Kolkata - 700 (84, West By : | Sy. Mo.31 | Sy Ne. 33 | Sy.No. 33| Sy. Mo. 33 | Sy. Ne. 36 | Sy. No. 36
NOTICE 3| Met Profi | (Loss) for ihe period before Tax (after Exceplional items) 327897 200531 466097 1620187 T205.65 5 8 :
n 4 : : - R . Bri Anlmesh Roy [(Bein
Wolice. |3 nhereby given pursuant lo 4 | Met Profit | (Loss) for the period aflar Tax 2478.82 1528.54 3450.88 1224347 4148.13 Guarantor | Hnrtgsgnry E[Legalgl-teir of Late Prabodh Chandra Roy & Anima Roy), Flat No. 6 & 64, 520,
Regulation 23 of SE8I (Listing Obligations 5 | Total Comprahenssve Incoma for the period [comprising Prafit { (Loss) for the 2535.08 139484 3749.71 12233.79 4309.03 Baishnabghata Patuli, Kolkata-700 084. Also at : Room Ma. 227, 2nd floor, Kamalalaya Centre, 1564, Lenin Sarani,
and Digclozyre Requirements | Regulations, T ; e han | far L) Kalkata - 700 015
2015, v herabiy indorm you thit & Mesting pariad {after tax) and other Comprahensive Incoms (afiar 1) o - .
of the Board of Diectors of the Company b _| Paid-up Equity Share Capilal (Faca Value of T10i- sach) 4130.53 4130.53 4130.53 4130.53 4130.53 6. Smt. Deepa Acharya (Being legal heir of Late Prabodh Chandra Roy & Anima Roy), No. 1, Dighirpar, Canning,
has been scheduled to be hald on Monday T | Reserves excluding revaliabon reserve - 50081.15 41275.69 Dist - South 24 Parganas, Pin - 743 329
IMh May 2022 at 530 FM. to consider, E | Earmings per eguity share (ol T100- each) (not annualised)
approve and lake on record the Standalone 1. Basac (%) G.00 370 &40 G 5 0,04 b} Stressed Asset Management Large Branch, Kolkata
and Consolidated Audited Financial Results ilistesd [ 4 101 04
for theyear ended on 315t March 2022 e L ikt ) Sk il Bl 2,54 Al (*} SALE PRICE SHOULD BE ABOVE RESERVE PRICE.
Further in pursuant (o e Securlies 1 : " : L i i ; = . 5 y
1) Theabwa Financal Resulls hawve baen réavigwid By (be Audit Cammities and approvad by the Baard of Dirachars al hair respeciineg meabings held on 23 May, 2022, Date Df Time Df e-auction - Date - 29.“5.2“22. Time : 11.00 A.M. to 05.00 P.M.

Exchangs Board of Indis (Prohibiion of 2
Insader Trading) Fegulatons, 2015, the
Trading Window for daaling in the Sacurities
of the Comgany s already cosed from 31-

03-2022 and recpen affer the consideration
of audited Financial Results for Quarter and

yaar ended 31-03-2022 (Boith days

The abowa is an exiract of the detailed format of Audited Financial Results for the Quarter and Yaar anded 31" March, 2022 filed with the Stock Exchanges under regulafion 33 and 52 read with
reguiation 83 of the SEBI [Lisling Obfigatans and Disclesure Raguirements) Ragulations, 2015, The full farmal of thesa Financial Besulls are available oo the Shock Exchange wabsibes of NSE and
ESE al www.nseindia.comand www.bseindia.com respeciively and undar the Inwastor Relations seclion on the Company's websiba wew, sail.co.in,

3) The Beard of Directars has racommeandad final dividand (@ T 2.25 par equily sharg of T10 each e, 22.50% of the paid up shana capital of tha Company for the Financial Year 2021-22. subjact fo
approvalof sharebalders inthe ensuingAnnual General Maeting of the Campany,

Platftorm of e-auction Service Provider :

https://www.mstcecommerce.com/fauctionhome/ibapi

Bidders ara advised to wisil the website (www.mstcecommernca.com) of our & auchon sarvice pravider MSTC Lid. fo

B and oer hahalf of Board of Dirscinrs participate in online bid. For Technical Assistance Please call MSTC HELPDESK No. D33-229071004 and ather help line

inclusive). that was submitied 1o Stock e numbers avallable in service providers helpdesk. For Registration status with M3TC Lid., please contact for EMD status
Exchange. Thersfore, all he Insiders Place : New Delhi Soma Mondal pease contact Ibapifin@mstcecommerce.com

{including Directors and designaled - 27" (Soma n al) ) i
employees) and their immediate rekatives Data : May, 2022 Chairman For property details and photograph of the property and auction lerms and condilions please visit | https:libapl.in and

for clarifications related to this portal, please contact help line number “18001025026" and "011-41106131"

Bidders are advised o wse Property 1D Mumber mentioned above while searching for the property in the websiie with
hitps:ibapl.in and wew. mslcecommence. com,

arg baing mtimated not to sntar into any
transachions imaolving the sacurities of the
Comgpany during the aforasaid perod of
clogwne of trading window.

Buy SAIL SeQR TMT bar for a strong home at www.sailsteelonline.com

Riel JAiRet A 3fogan fafes

n @SAlLsteelofficial

For Asian Tea & Exports Limited Jzadi, STEEL AUTHORITY OF INDIA LIMITED |} @SAllLsteel Mote : This is also a notice to the Borrower(s) / Guarantor(s) / Mortgagor(s) / Legal Heir of Guarantor(s)
Place: Kolkala Annu f:?:; TR Registered office : Ispat Bhawan, Lodhi Road, New Dedhi 110 003 [E) @steelautharity Date : 21.05.2022 Authorised Officer

Crate F1-05-2022 Company Secralary Placa : Kolkata Indian Bank

financi“. ep'. in

CIN: LZT109DL1373GO1006454, Tel: 431 11-24367481, Fax: +91-11 24367013, E-mail: investor.relation@sail.in, Website: www.sail.co.in

Kolkata
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UTTARPARA-KOTRUNG

NIT No. 103/PHE(E&M)IBMC, Date-
23005/2022 e-Tender has been invited
for Comgprehensive Operation and
Mamtenance of Street Light within
Ward No 34, 38 and 30. under BMC.

T g (2few) far
o wfim: vas R carm,
TETE - 0 a0ey, HEEEL S
FIPH L [o8e) 223w 2338
-39 : Kolkata@alfredherbent, com
STHTHED | www alfredharber.oo.in
CIN: LT4909WB1919PLCO035 169

fmfy
oo (R, oty WY CTEAR Eresf

ol o ]

Al e Hghare, -t"rarr{*‘w f&sﬁ e (iram e s, =
YR T W o7 g, wee b oow el (B, wiifEREr s e o wmrm BT

For detaifs, please follow (Tenderld | | o o e e o e =m P ] e
2022 MAD 3818001 and 2) in| [;oers oo s, sone afore s | || e min scaf oo cim s, s o % e o oo | v
www.whtenders.gov.in, Office| |tmrfm am = RBfer o o, wgfpre T T 5y T A o S e, Wetoee |
Notice Board. Last date of Bid | |wsmen (iresmoem e ssmefhuais) . ““’f‘ﬁw i il f"'“f;';*"'
B R i ¥- 490036351 - 3022_MAD_381507_1 L]
submission- 0T/06/2022 up to 3.00 W A T | o e o s, 1 T i B
i Sd- o5 043 | [ Srmmer o
Executive Engineer T T GO GTOTER 1 | | g e v, g e e s ssar e i
Bidhannagar Municipal Corporation | [ #fon seosoas Tom Torivme womm | | o royiese  esise o e wsae
TENDER NOTICE | prsreryymermemer

Senled Tender Invited by the Pruihuni

Romnagar Ino. Gram Panchayat, Hudmi

NIT HO: 03/RGP-1,2022.23. Lost date|

of Application; 27/05/2002 upto 2 FH-

Sole of Tender Poper : 31/05/ Hli'?:

upto 2 M, Tender Dropping dafe: [Ilﬂ.i

06/2022 upte 7 RM. Tender opening|

dote: 03/06/2027 af 3 PM. More
details pleose contoct to the office.

sd/-

Prodhan|

Romnagar | no G. F'

Ranaghat, Nudlm

- TENDER NOTICE |

CAHITA (RaE] Emmﬁ wrenfE gerem g g £ HATH ﬁﬁ faretfa MUNICIPALITY Senled Tender Invited by the Prodhan|
ot & weeE Wt e 1 63 s G afwemm wre wipre fayme wEe oafi wem, Rommaoer Ino. Grom Pencheyor, Hodi
DATE CORRIGENDUM gar 100 thayal, hodo,
wfew vera farm ¥ ofe ce amm wmm wE ot 2 wifad e vare NOTICE NIT NO: D4/RGP-1/2022-23. Lost date|
Bawr emrTa  ofvegem  fowe e gmosfaor wme foes Bamr 9 | (T4 Mo URNIOOY(e)2122.23 o of Application: 03/06/2022 upto 2 PM.|
Farg foqgamtal efitn  TwditawTes ww safem o Twe srafel TemE | |05.05.2022. %P 22_MAD_| Saole of Tender Poper : 08/06/2027
fouryy @l tasee At wEH| (4% W €% WAlGw oo wre Tl ot ffies gﬂﬁﬁﬂu‘fﬂz 5‘{"’35";5: MKWI| gt 2 PM. Tender Dropping date: 11/|
(HTACE 1Al (HE (AATE  bUrY whwram urel oafb  wrw Y o oE fawufd | |i0:-2022 MAD 379345 1(Si-01)| 06/2022 upto 2 PM. Tender opening|
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ﬁaﬁw a2t fory T fimmn  coree Sig fwd wel cdrare)  wra @enaS offees B =7 | |Date Corrigendum published, | 20011 please contod fo the "H'“'Sd._!
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Chairman Romnogor 1 no G.P|
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POURA BHABAN, EDHANNAGAR,

1) NIT Mo, 100/PHE [EEM)BMC,
Date- 23.5.2022 2) NIT No.
101/PHE (EAM)/BMC, Dale-
23.5.2022 3) HIT HNo.
102/PHE (E&AM)/BMC, Date-
23.5.2022 e-Tender has been imvited
for  Comprehensive Operation and
Maintenance of Sireel Light under
BMC Tender Id 1)
2022 _MAD_3B1TET 1 to 4 (2
2022 _MAD_3B1TT6_1 (3)
2022 MAD 381784 1 For detads,
piease follow  above Tender 1D in
www whienders.gov.in, Office
Motice Board. Last date of Bid
submission for all 311052022 up to
300p.m. 4.
Executive Engineer
Bidhannagar Huﬂmpﬂl Corporation

%-thwm Frmfe =i o el e e
i -y (TR, 30003000 )
fafamam comare awie, o4 amam,
e famiefes eey s B-dvee
(aTee) TIEH e | [/, @R
a-af-M-sa-23-29, ey afE:
wEfans SIS AW GRE weEnT
e wameg LU o Taieile Poba
APEuTE W e (o0 (3o BETa) oW we
so cafe s Bud wa-1 ko TET W
£ et o - a1 SEEIRT, TR
e AT ey e e dhwe
Y, a0,k a0, 00 Bl | e e
3, 50,000 T W el 3w H
w2 4R Wi A 2, cem o a-af-R-
Y o-ya-ae, WILEE ame a%as) iy
e i Wt I N e
@8 — L HATE T E- i
o fufon gur wartar wrEis e wean
& st (O I 25, E Y 432,08
TS AL AW B, ves GiET)
atw wvyd aare wnerihels e W) ATRE
A MW & ook, 400 s W B
R e L R cwam SmaTED
warw. ireps, goviin -0 W 80
ASN-2TIN0Z2:-23

cavam soreis wwwstindmrabeys govia |
gﬂmwm - & drsre Frmli anr aica

e v e () @EasternRailway
€© eastern Railway Headquarter

Institute Management Committee
BPC Industrial Training Institute, Krishnanagar
Govt. of West Bengal
N.l.T.- BPCITI/IMC/01/2022-23
The Superintendent of BPC ITI Krishnanagar and The
Member Secretary. Institute Management Committee of
BPC Industrial Training Institute, Krishnanagar invites
sealed tenders from reputed suppliers/ Manufacturers/
Venders [ Agencies/ Distributers for supply. Testing. Instal-
lation & Commissioning of Machinery ! Equipment/ Instru-
ment etc. for CTS Trade course at our premises. The Tender
documents will be available from this office between 11.30
am. to 3.00 pm. on all working days for the period from 25-
52022 to 14-06-2022. Last date of submission of the tender
documents is 14-06-2022 a1 03.00 pm. Tender will be
opened on 14-06-2022 at 04.00 pm.
The Superintendent of BPC ITI Krishnanagar
&
The Member Secretary of IMC, BPC ITI Krishnanagar
Sd/i- Superintendent
BPC ITI Krishnanagar, Nadia
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